103  Written Answers

Economic Cellaboration with South
Africa and Israel

6714. SHRI BHUPINDER SINGH
HOODA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

{a) whetherthe Government propose to
establish economic coliaboration with South
Affica and Israei; and

(b) # so, the areas indemiifiec or the
agreements signed by the Government for
establishment of such collaboration with
these countries?

THE MINISTER OF STATE iN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) and (b}. It pro-
posed to estabiish eccnocmic cooperation
with Israel. While nc agreement have been
signed so far, some of the aréas identitied
are agriculture, science anc technology,
medicine, civil aviation tourism.

Regarding trade relations with South
Alfrica, India is a party 10 the decision taken
at the Commonwealth Summit in Harare in
October 1991, which deciared that economic
sanctions, including rade and investment
measures, should be lited when appropriate
transition2! mechanisms have been agreed
which would enabie ail the parties to partici-
pate fully and effectively in negctiations.
India will establish eccnomic ties with South
Africa when this stage has been reached.

Spray of Pesticides trom Aeroplanes
6715. SHR! GANGADHARA
SANIPALLI: Will the Minister of AGRICUL-
TURE be pieased to state:

(a) whether pesticides are increasing
being sprayed trom aeroplane;

(b) the pesticides alongwith their quan-
tities sprayed during the last three years,
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State-wise;

(¢) whether any monitoring is dne on
dangers caused due to spraying of these
pesticides; and

{d) it so, the details thereof”

THE MINISTER.OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Sir.

(b) The information is being collected
and wili be iaid cr: the Table of the Sabha.

(c) and (d;. Pesticides after evaiuating
their efficacy, and satety to human beings,
animais, environment, etc. are approvedicr
use. To avoid hazards, precautions like (i)
marking ot area for spraying; (i) to exclude
walersources anccerse hurman habitation;
(iii) informing public not less that 24 hours in
advance of aerial operations: and (v} pre-
venting entry of animals and persons for
specified period; are taken before/during
aeriai spraying, and hence no reguiar moni-
tering in such cases is generaily requirec.

[Translation;
Banning of Lotteries

6716. SHRI! GIRDHARI LAL BHAR-
GAVA:
PROF. K. V. THOMAS:

Wil the Minister of HOME AFFAIRS
be pleased to state:

{a) whether any complaints regarding
conduct of lotteries by private agencies with-
out the approval of the competent authority
have been received by the Union Covern-
ment;

(b) whether any requests for banning
the lotteries being run by the States have



